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Counsel for the Operational Creditor present. Counsel for the
Corporate Debtor is present. At this stage, IRP Shri S. Rajagopal,
whose name has been recommended by IBBI, is also present.
Counsel for the Corporate Debtor prays for time to settle the
outstanding debt of the Operational Creditor. At request, time is
enlarged. In the meantime, the Counsel for the Corporate Debtor
is directed to file an Affidavit that there are no other creditors to
whom any outstanding debt is required to be paid by the
Corporate Debtor. Put up on 27.7.2017 at 10.30.A.M.
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